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AxnuaL Rerorr or HiNpUSTAN StEEL
Lrp, Rancar anp ReviEw py Gov-
ERNMENT THEREON

The Deputy Minister in the Minls-
try of Iron ang Steel (Shri P. C.
Sethi): I beg to lay on the Table a
copy each of the following papérs:—

(1) Annual Report of the Hindus-
tan Steel Limited, Ranchi, for
the year 1964-85, along with
the Audited Accounts and the
comments of the Comptroller
and Auditor General thereon,
under sub-section (1) of sec-

Papers Laid

tion 619A of the Companies
Act, 1956,
(2) Review by the Government

on the working of the above
Company,
[Placed in Library. See No. LT-
5580/68].

Mr. Speaker: Shri Igbal Singh.—
No one? There ought to be someone
to act on his behalf. No one i; ris-
ing.

ANNuUAL ReporT oF HINDUSTAN IMSEC-
Ticioes, Lo, New Devmr, Review
By GOVERNMENT THEREON, AND AN-
NUAL Rerorr of Hmvpusraw Asmi-
B10TICS, LD, PovrPr1 AND REVITW 7Y
GOVERNMENT THEREON

Bhri Manubhal Shah: On behalf of
Shri Igbal Singh, I beg to lay on the

Table a copy each of the following
papers:i—
(1) Annual Report of the Hin-

dustan Insecticides Limited,
New Delhi for the year
1964-65 along with the
Audited Accounts and the
comments of the Comptroller
and Auditor General thereon
under sub-section (1) of sec-
tion 618A of the Companies
Act, 1956,

(2) Review by the Government
on the working of the above
Company.

[Placed in Library. See No.
LT-5587/66],

(3) Annual Report of

dustan  Antiblotics

the Hin-
Limited,
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Pimpri (Poona), for the year
1964-65 along with the Audit-
ed Accounts and the com-
ments of the Comptroller and
Auditor General thereon,
under sub-section (1) of sec-
tion 619A of the Companies
Act, 1956.

(4) Review by the Government
on the working of the above
Company,

[Placed in Library. See No. LT-
B588/66].

ADMINISTRATION REPORT oF TEA BoArp,
Corree (THiRD AMENDMENT) RuLEs,
1065, anp Auprt Reerorr oN Acco-
UNTS OF Corree Boarp, 1061-82

The Deputy Minister in the Minis-
try of Commerce (Shri Shufi Qureshi):
I beg to lay on the Table:

(1) A copy of the Administration
Report of the Tea Board for
the period lst April, 1964 to
31st March, 1965. [Placed in
Library. See No. LT-5589/
66].

(2) A copy of the Coffee (Third
Amendment) Rules, 1865 pub-
lished in Notification No.
G.S.R. 1835 in Gazette of
India dated the 1Bth Decem-
ber, 1865 under sub-section
(3) of section 48 of the Coffee
Act, 1042, [Placed in Library.
See No, LT-5590/66].

(3) A copy of the Audit Report
on the Accounts nf the Coffee
Board ‘for the yeur 1961-62
[Placeqd in Library. Sce No.
LT 5501|68).

Arwnuar Rerorr oF Omssa Roap
TransrorT Co., LTD, BERHAMPUR,
DinecTors' REPORT ON IT AvD Hx-
VIEW BY GOVERNMENT THEREON
‘The Deputy Miaister in the Minis-

try of Rallways (Shri Sham Nath): I

beg to lay on the Table a copy each

of the following papers:

(1) Annual Report of the Orissa
Road Transport Company
Limited, Berhampur, for the
year 1083-64, under wub-ses-



